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(ii) Review wy Government on the
working of the Company. [Placed in Library.
See No. LT-673|80 for (i) and (ii)].

II. A copy each (Si  English
of the following papers:-¢

and Hindi)

(i) Annual Accounts of the Delhi Transport
Corporation for the year 1978-79 and the
Audit Report thereon, together with a Review
by Government on th, Audit Report, under
subsection (4) of section 33 of the Road
Transport Corporations Act, 1950.

(ii) Statement givingreasons for the delay
in laying the document mentioned at (i)
above. [Placed in Library. See No. LT-581|80
for (i) and (ii)].

The Indian Medicine Central Council
(Election) Amendment Rules, 1979

THE MINISTER OP STATE IN THE
MINISTRY OF HEALTH (SHRI NIHAR
RANJAN LASKAR): Sir, 1
beg to lay on the Table a copy (in English and
"Hindi) of the Ministry of Health and Family
Welfare, Notification SO. No. 532(E), dated
the 15th September, 1979, publishing the
Indian Medicine Central Council "Election)
Amendment RulMf, 1979, under «"fe section
(2) of section 35 of the Indian Medicine
Central Council Act, 1970, together with a
statement giving reasons for the delay in
laying the Notification. [Placed in Library.
See No. LT-590J80].

Notifications of the Ministry of Health ana
Family Welfare (Department of Health)

SHRI NIHAR RANJAN LASKAR: Sir, I
also beg to lay on the Table:—

I. A copy each (in English and Hindi) of
the following Notifications of the Ministry of
Health and Family Welfare (Department of
Health), under section 38 of the Drugs and
Cosmetioi Act, ]940:—
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(i) G.S.R. No. 1241, dated the *h
October, 1979, publishing the Drug* and
Cosmetics (Second Amendment) Rules,
1979.

(i) G.S.R. No. 12?2, Hated the 6th
October, 1979, publishing the Drugs and
Cosmetics (Third Amendment) Rules,
1979.

(iii) G.S.R, No. 1243, dated th. 6*
October, 1979, publishing the Drugs and
Cosmetics (Fourth Amendment) Rules,
1979.

(re) G.S.R. No. 1281, dated the 20th
October, 1979, publishing the Drugs and
Cosmetics (Fifth Amendment) Rules,
1579. [Placed i* Library. S, No. ET-
58&180 for (i) to (ivH.

II. A copy (in English and Hindi) of the
Ministry of Health and Family Welfare,
(Department of Health) Notification G.S.R.
No. 19(E), dated the 28th January, 1980,
publishing the Prevention of Food
Adulteration (First Amendment) Rules, 1980,
under sub-section (2) of section 2s of the
Prevention of Food Adulteration Act, 1954.
[Placed in Library. See No. LT-591|80].

CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE

The Serious Situation i, the = North-Eastern
Region of the Country du» t<> the
Reported Secessionist Movement,  both
Armed and Unarmed, in that Region
threatening National Unity and Integrity

SHRI G. C. BHATTACHARYA ({TIttar
Pradesh!- Sir. I beg to cali the attention of the
Minister of Home Affairs to the seriou,
situation j, the North-Eastern region of the
country due to thy reported secessionist move-
ment, both armed and unarmed, in that region
threatening the national unity and integrity.
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
YOGENDRA MAKWANA): Sir, for some
time past, certain developments in some parts
of North eastern Region have been causing
concern.

From June 1979 ther, have been a serie, of
violent incidents in Mizoram consequent upon
the issue of a 'Quit-Mizoram' notice by the
underground. Throughout 1979 there have
been a series of violent incidents in the
Manipur valley resulting in a number of
deaths and snatching, of arms. Declaration of
underground organisations in Mizoram and
Manipur as unlawful® ana operations by
Security Forces brought the situation under
control and elections could be held without
any serious violence.

Peace has generally prevailed in Nagaland
since th, signing of the Shillong Agreement
on November 11, 1975. However, Security
Force; have been maintaining vigil along the
international border to thwart the designs of a
group of Underground personnel who have
been staying in Burm, across our border.

In the wake of agitation in Assam and
Meghalaya on the foreigners issue, ;ome lives
were lost in both th, Stateg and considerable
suffering caused to innocent citizens. These
developments have caused us distress and
concern. While apprehensions have been
expressed in some quartera that th, movement
has secessionist tendencies, the sponsors of
the agitation have denied it.

The House will agree that but for a handful
of misguided elements, the people of {He
States and Union Territories of the North
Eastern region are patriotic and nationalistic
in their outlook as those 0" anywher, else in
the rest of the country.

A, the House is aware, the pro-blem; in
North  Eastern Region are complex.
Government are keeping a clos, watch and
are fully awar, of
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the sentiments of the people and of their
zealous desir, to preserve and develop their
own way of life and culture. Their
apprehensions require to be allayed with
sympathy and understanding. Henc, w, a'e
devoting our immediate attention to the task
of finding solutions to the pro<r blems that
are acceptable to all concerned in an
atmosphere of peace and goodwill. At the
sam, time, law and order will have to be
maintained and secessionist elements curbed
with a firm hand. We will extend our fullest
support to the Government, of States and
Union Territories in the region im this task as
well as in the task of speedy development of
the area for the betterment (f the lot of the
people.

Prime Minister has recently approved the
setting up of , Committee of Ministers for
economic development of the North Eastern
Region. Setting up of an ffieial level Com-
mittee to back up the Ministers' Committee
has also been approved.

SHRI G. C. BHATTACHARYA: Mr.
Chairman, Sir, I think, I should doubly thank
you for allowing this Calling Attention
motion after a considerable persuasion
because, after his reply, 1 am sure, if I would
not have persuaded you and you would not
have permitted me this Calling Attention
motion, the nation would have remained in
dark and the Government, as in the previous
time, would have (lept and a time would have
com, very soon when the situation would
have g°e out of hand and thig part of the
country would hare gone out of India. "Sir,!:
am very sorry to say that I have not yet seen
more stereo-typed reply and a reply which has
nothing to do with the problem, specially
when this new Government came on the
slogan that people should vote fbr a
Government that works. And this is the
sample of the working or the sample of
effectiveness in dealing with a situation yhich
is so explosive that through this Calling
Attention motion 1 g ant to warn the
Government and through
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[Shri G. C. Bhattacharya] you, Sir, and the
Memberg of this House, njy countrymen that
unless all the efforts are made on a war-footing
both militarily and politically, the North-
Eastern region, consisting of seven Slates, will
go out of this country and we will not be able to
hold \ it together.

Sir, yhat is the problem. The Mizo
incidenty and other incidents have taken
place. The Home Ministry has not been able
to see the danger. What is the new problem?
The new problem is, Sir, that previously
there wer, insurgent activities in the res-
pective State* and Union Territories and now
recently, Sir, a Joint Command which i
known ,s the Broad Front under the
leadership of Mr. Muviah, a Naga rebel
leader has been formed. And, Sir, there is
another dimension. Previously uneducated
people under' the rebel leaders used to
participate in the insurgency activities. Now,
Sir, you will be surprised t, know that
hundreds of educated youth from Assam,
Naga-land and almost all th, States and
Union Territories in that region are joining
the insurgency activities, and they are going
for training and they are getting arms and
ammunition and sufficient amount of money.
Thiy is the new dimension. And this has not
at all been mentioned in th, reply given by
the hon. Minister.

Sir, what has happend? Sir, after the
assurance by China to Mr. Vajpayee when
he visited China—in spite of our repeated
requestg not to go there, he went there and
got humiliated—that they will not give train-
ing arms and ammunition and other facilities
to insurgents in the North-Eastern region,
and a similar assurance by th, Bangladesh
Government to the then Prime Minister, Mr.
Morarji Desai, that they will stop all the
training camp, where these insurgents are
trained and being sent to the NortK"Eastern
region for insurgency activities, there was
almost a lull. The Home Ministry was almost
sleeping. They became complacent.
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And all these external developments and some
internal developments took place. What
happened internally was that the agents of th,
Sino-American axis were fomenting the
parochial and communal elements in the entire
North-Eastern region by getting protection
from th, Central Government and th, Home
Ministry. Sir, on the on, hand the R.S.S. and
the Anand Margis are inciting communal and
parochial feelings and, on the other hand, the
CIA. agents ,re also adding fuel to th, fire by
fanning these activities.

AN HON. MEMBER: What about the
K.G.B.?

SHRI G. C. 'BHATTACHARYA: Yes,
come up ,nd show me any document where
anybody has made these allegations. Even
your party has never made any allegations. If
you make these allegations and if you can
show that they are there, we will all condemn
them, be it the CIA. or be it the KGB, who are
trying to destroy this country. Such ,ctions
should be condemned By alTWe people
indeed. {Time Bell rings).

*MR. CHAIRMAN: Two minutes only.

SHRI G. C BHATTACHARYA: Sir, this
is" an important matter. The
country is being dismembered.

MR. CHAIRMAN: So many Members
want to speak,

SHRI G. C. BHATTACHARYA: If the
country does not remain united, what will the
Rajya Sabha do with all this business?

These two thingg have happened and they
have also aggravated what We are seeing
happening in Assam now. J am not dealing
with that problem at all. Apart from that, sir, [
am very happy to say that the Prime Minister,
ShrTmati Gandhi, has formed a committee for
the development of this region. But why is it
that these educated unemployed have
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joined thiy insurgent activity in thousands and
are joining everyday? It is because there is
widespread cor-rupption and unemployment.
Widespread corruption and unemployment.
Sir, should b, tackled absolutely on a firm
basis. Mr. Chairman, Sir, you will be
surprised to know that tha personnel policy of
the Home Ministry ha, been to always
supersede the local senior, efficient and
honest officers by outside junior, ineffective
and corrupt officers. As a result of his, there
is dissatisfaction and resentment among the
intelligentia and the upper-middlo class ;n the
entire region. For example, the posts of the
IGP and the Chief Secretaries have been filled
up in these place, by junior and inefficient
pfficers by superseding the local senior and
competent officers. And these outside officers
are behaving , if they are not the servants of
the peopl-. but as if they are theii masters,
th»ir rulers, just like the great Moghuls, and
this has infuriated the local feelings. That i a
very important point which the Home
Ministry should take note of and see to it that
such things are stopped.

Now, I am going to suggest «bme
remedies. We are trying to improve
our relations with China and Bangla
desh.  What ajxmt ftie  assurances
given by them to the previous Gov

ernment? This Government should
ask them firmly whether they are
going to respect the promises and

assurances given to the previous Gov
ernment, fli the case of China to Mr.
Vajpayee and 1" the case of Bangla
desh to Mir. Morarji Desai? If not,
they should be told that the process of
normalisation ~ of  relations  will  not
come up and they should be prepared
to pay for the hostility. Not only
that They should be told that wun
less they stopped this activity imme
diately, counter rneasureg would be
taken by  this  Government.  (Timt
Bell rings)'. "ATHS

Sir, the other thing that I waftf'to tell you is
that whenever sufficient security forces have
been deployed, the insurgency activities have
been
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curbed. What is necessary today is,
immediately before this joint command
becomes effective, sufficient security forces
should be employed there and they should
take very effective measure; so that the
insurgents are combed out and are captured
and are separated from the loyal and peace-
loving people of that region.

Apart from that, when the Minister visited
Nagaland, he said that there was no political
party. It infuriated the Nagas and created
more problems. I would appeal to the present
Government and to the Prime Minister that
there should be a dialogue with the leaders of
the rebel leaders and they should be
persuaded to accept a solution within the
framework of the Indian constitution. I say
there should be a talk, a sympathetic talk-but
at the same time w, should be firm also. The
policy of firmness and sympathy should
continue wkich was given up. It was only
firmness and n» sympathy.

Some of these officers are working as
saboteurs. They are In league wit* the
insurgents and they are fomenting the trouble
by their various acts of omission and
commission. They should be found out ,nd
transferred from those places. Sir, a similar sit-
uation arose after-fhe revolution in the Soviet
Union. What happened was that the minorities
in the various States there did not submit but,
Sir,, you will be surprised to know that from
the Soviet Republic—there are many
republics—officers and others drawn from
various cadres were sent to those regions and
they were asked to do only the menial work of
road cleaning, working in the hotels as
cleaners and all such menial jobs so that the
local people should feel that they had come
there as servants and that they did not want to
dominate. It was only as a result of such
humble hard end cost* sistent ork that they
could win over the hearts (f the people there
and they mingled wih them.  And now
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[Shri G. C. Bhattacharya]

they have integrated with the mighty Soviet
Republic. That policy should be there. We
should not go there as rulers or masters. There
should be a definite policy so that whoever
goes there, should adopt this policy.

Lastly, Sir, I would say a word about the
problem of educated unemployed. I would
only, through you, appeal to the Government
to allocate sufficient amount of money to be
paid as unemployment allowance to all
educated unemployed persons in that region.
But this should not be made a permanent
arrangement. Some work should be found for
them. There are competent people there. We
should withdraw all outsiders from those
places who had been sent there and who are
treating those parts as colonies. All such
people should be recalled.

These are some of my suggestions which,
through you, i would like to make.

SHRI YOGENDRA MAKWANA: Sir, I
am sorry for the preliminary
criticism which the hon. Member has made on
my statement because it has covered almost
all the North-Eastern States. But in a small
statement, it can never be expected that j can
give a full history of all the States and all th,
events.

SHRI G. C. BHATTACHARYA: Sir, what
does he mean by this? I am from the North-
Eastern Region. He has to give a full
statement. What is this?

SHRI YOGENDRA MAKWANA: I have
given a full...

MR. CHAIRMAN: You had your say. Let
him have his.

SHRI G. C. BHATTACHARYA: Sir, T am
appealing to you. You should control him. He
cannot say things which are irrelevant, but
only relevant things.
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SHRI YOGENDRA MAKWANA:
I am within the control of the Chair. I have
simply stated that I have given a brief
statement in regard to all the States of the
North-Eastern Region.

Sir, I am happy that the hon. Member has
made some constructive suggestions and we
will certainly look into this. So far as th, one
question which requires an answer is
concerned, this is in regard to the dialogue. So
far as the dialogue with the insurgent leaders
is concerned, it is not possible at present,
because, they have not honoured the
agreement which they have entered into with
the Government of India, especially, persons
like Laldenga and other Mizo leaders. But I
can assure my hon. friend that the Government
is keen to settl, all the issues of the North-
Eastern Region and, Sir, for their economic
development, a Committee has been constitu-
ted by the Prime Minister and this Committee
will meet in the very near future.

MR. CHAIRMAN: Mr. Minister, h, made
three other points. One is the question of
unemployment, another is the question of
replacement of officers by junior officers from
here and the third is the question of the
neighbouring countries. He mad* three points.

SHRI YOGENDRA MAKWANA:
The three points are his suggestions and as I
said in the beginning, I have taken note of the
suggestions of the hon. Member and the
Government will do their best so far as these
suggestions are concerned.

0 weerst faw T ooy
g fmbor 78 aeie
feafa & a3 & Y erraror gears
femr war @1 3w 9 A @ oww
gaat fear =% far & ey
g 1 ot owdy feafy famfor =F 2
W E R W owy X &
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"Record of discussion in the meeting held on
26th and 27th December, 1979, under the
of Shri R. D. Sathe, Foreign
Secretary of India in the Conference Room
(Ministry of External Affairs), South Block,
New Delhi, to discuss the situation arising as a
result of capture of arms and ammunition trym

chairmanship

Naga rebels"™:.
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qAvAdr  Fre, A1 g @m fEe
T Z AR ¥ mwaew g, #a fw
g F FEAE AT qEAG A
q wA WA g 1 atAm aEEa
H A ARE N T IAF AT H AR
Z 0 gw woar § a3 §, fael
q Tz g daw gwrer ggr gfee T
gAT wfer 1 gwTh wEEr #IT
Ader Fr afrz wgr ger AfEm o
gorer zfiz az A wfgn fw
g &1 mIT & Amfon GE g |
3T &1 AW WAET § )

fraa g g 4% & 5 -
gaw #§  Atg  auiaEdr  aga
| ST gt atg g% &t

a7 ¥ § Fgar wgar § W&
aFIFT T grAATr wEY St Y & A
HIAT STATT &7 SrfET

ot st dfto wgrard : W w
ff w W aw A # 0 dmy &

FEAT AEATE o ag 37 FT oA &

T want that the Home Minister should
be here. Should he depute Mr.
Makwana? Mr. Makwana is a good
friend of mine. But the Home Minis-
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ter should have come here. He should have at
least some respect to this House.

sttt : & o & A
gAd § WA H)
SHRI YOGENDRA MAKWANA: There

are two Houses of Parliament. He is busy in
the other House. The Home Minister is there.

SHRi G. C. BHATTACHARYA: When
such an important subject is being discussed,
Giani Zail Singh should have been here.

SHRI YOGENDRA MAKWANA: He is in the
Lok Sabha. How can he expect him to be
here?

SHRI G. C. BHATTACHARYA: I want
your protection and your answer, Sir?

MR. CHAIRMAN: i do not know whether
you will get more satisfaction or less
satisfaction. Let us hear Mr. Makwana.

SHRI NAGESHWAR PRASAD SHAHI:
He is more than Giani Zail Singh.

SHRI JAGDISH PRASAD MATHUR
(Uttar Pradesh): Even In the previous
Congress Government the Minister of State
was mor, powerful than the Cabinet Minister
in the Home Ministry.

o\ fiwvex weTo : ER wEET,
agt ot oo FmE Sraw §;
48 srarfe T w9 W%
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"My heart is with the people of Bom-dila."

SHRi RABI RAY: Let us differ o» that point.

{1 AWeg AFATN Tad J0%
q 39 F1 ZTEE FCN TIWBT Agl
g are #eEfea ot WA &g w
1 mixgaarm & fadft 4 F30
% faget fowmfat s gwen @
fa#s @roa ST IsEr 98 @
AR &ad ® & | A/ 3 & 9nw
AT W 99 § FTH @ § | AfHA IqE
qAE WY gEAIE OorETS BT FET Ay
2 gRSgume #gw ST AEerdy
FIE g gEiT a1 39 %1 age AT
Fogfasre st TEAHT FEa H E o
TaAHE  IH R G |

SHRI NAGESHWAR PRASAD SHAHI:
With your permission, Sir.

TR WY wgew agm  avw §
R H g awr g frde fag
T ot s A ¥ W W
W@ EfF wre @i, sraER ¥
™ owg g W g
foreign missionaries financed by the CIA are
functioning there and they are leading this

secessionist move-

menty gt T FT AT TTRIT H 09

e

oft Iiw wewT : Ow dW
A g ¥ qavk ) ot Afew L L.
(Interruptions). I

SHRi G. C. BHATTACHARYA: No. Under
what rule? (Interruptions)',, Now, you have to
give a ruling. Toe Member says that a foreign
agency Is operating there and trying to dismem-
ber this country and he asked whtthat
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it is correct or not. Under what rule can this
information, be held back from the House?

SHRi YOGENDRA MAKWANA:
14 ia not advisable in the public in
terest. The Government certainly

(Interruptions)

SHRI G. C. BHATTACHARYA: No, Sir,
you give your ruling. (Interruptions) .

MR. CHAIRMAN:
charya, you must
there Is a certain responsibility on
the Government and the Ministers of
the Government cannot make all the
statements  about  everything in a
House, especially where foreign coun
tries are involved, and  aspersions
which __ (Interruptions).

Mr. Bhatta-
understand  that

SHRi NAGESHWAR PRASAD SHAHI:
This is a question of the integrity of the
country.  (Interrup-

tionsygg o7 T SY2A FT G §, TR
AT AT | ) foat arEwT . L
{Interruptions)

it Yo weaARTw WE . -
A g A @9 wfge o ..,

(Interruptions)

MR. CHAIRMAN: No, it would be enough
for the Minister to say that he is bearing all
this in his mind.

SHRi G. C. BHATTACHARYA: How the
people of this country will know, sir? Where a
foreign country.. (Interruptions).

T Tt T ¥ 99 48
ar e T wreE goRTe A Y wEEY
WAy wiagmaaiE T
@ Wk wo A wvE A aEf
Y FATTT AT E | TF AT FA q@T

|
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*f gamafa ag  al wTE
IF qE A F, wE g s f A
yeifas

(Interruptions)

SHRI G. C. BHATTACHARYA: I am sorry.
If the Prime Minister had been here, if the
Home Minister had been here, they would
have immediately admitted it. Mr. Makwana
is not in a position to do it. He is not doing it.
He is feeling diffident. This is not the way. A
foreign country is trying to dismember this
country. (Interruptions)

SHRI NAGESHWAR PRASAD SHAHI:
Our question is direct. Foreign missionaries
backed by the CIA  are leading tfie
movement of
secessionism.

SHRI YOGENDRA MAKWANA: I am
very specific on this issue, that foreign
agencies are working everywhere, not in this
country only. They are working everywhere.
(Interruptions) Let me complete. (Interrup-
tions)

oft Ty Ty ;. IwTafE WEET,

Whether he agrees with us that they are very
active, the CIA?

=it oaafa ;. fafreex amew
SHRI YOGENDRA MAKWANA: You

don't allow me to complete.

staftTw : AmA, T W
FAT 1 faeehy o Frw FET S R o
@ AT TATET O3 HhATeT
AT HUHT A T FET AEY

= dteE wwaom ;MY o 3
@y A frmamg . W A
airgd & Te 4 g § amr
THATATE |, . . (Interruptions) wforge
F AR F .. (Interruptions).
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... (Interruptions).

SHRI YOGENDRA MAKWANA: I j was
very clear. They are working everywhere. They
are working here also. [ was saying it. But he is
not prepared to hear me. That is the difficulty.

wit st fag s (TS )
JqCita WTEE, Sfafed FavEe ar F
i S S B

(Interruptions).

sit @arafa @ wwET o TEE ATH
2, WTTET AT WA ATHA W

it e Ty w0 WIS
FANAE S, a8 WA T T @
g wfan & T | - - - (Interruptions)
is the CIA behind it?
(Interruptions).

The question is:

SHRI YOGENDRA MAKWANA:
afrge #1 P A% F@E #, uE

fesforr wasm & 1 F990 gmard
llmiﬁ w05 ¢ faad

gag dw a@m feew ¥ OF

Two-third of the population, that is, 7J lakh
people, live in the valley, and the valley area
is only 700 sq. miles, whereas in th, hills one-
third of the population, that is, 3J lakhs, live,
and the area is 870 sq. miles. Now the land is
less so far as the valley is concerned and the
population is more.

oY ¥ I sy | (Interruptions)

st d¥ez wpemony ;1 am replying
to Mr, Rabi Ray, not to Mr. Jha,
gt wEW w1 @& ar #
1 §T & Fuv wan ¥EA 2

[RAJYA SABHA]
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f& @w aw faw  FE AFd
FIHr  Afadw  wifgg 1 o@E d%
aferst 1 ATeAE § A A1 T2 NAAHE
ﬁnﬁ#xnmﬁa%;mﬁﬁ?

orF ifear F o @it TAw afads
H A 1 a0

st fora =72 @ : TERTA A0
* (Interruptions)

Ef'f ﬂ'h'l‘a AFATT - 'ifl "_.1'.-4"153,!

FT '»ﬁ ard e @) FgEed ST
afgasr W& ag AT IH AT F
qA E\ THEA WIHA Wl FAA aET
*vrf'm oF ARE AAE wE )
FAT 2 1 W4 TEAATHE  EO0 A9 g

ot W@ T ;WY " 7 ST
G WA@T ¥ WAT WErEd #
¥ g gfs wimgr ¥ ges
WAl AFTIET F@T & A wiEEA
¥oHgmar % w® %7 zAwr Hal
HEEw A arars AE

Qﬂ’ 3ﬁ Q {ﬁ' '.]'E\E IHT!I. I
g ITEET T (%1 -1
We are now feeling that absolute injustice is

done to the subject.
-

SHRI YOGENDRA MAKWANA: The
present Chief Minister, Mr. R. K. Dorendra
Singh, comes from the valley. The Meitis who
are living in the valley are all Vaishnavs. The
people in the hill areas are Christians. Because
of this reservation, as I pointed out in the
begnning, the tribals are more in service
compared to the local population of the valley.
So, there is a grudge, and the Chief Member
might have made a statement in that
connection.

3

W a5z 2 fE oA
qAFTE W FU9 a9 F | 9 9gf T
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WA & e wd dmiw T &
E[lrmﬁ A G 0 AN
FAT F AT wOW & fawrs wiEtem
FHEQ 2M A R S
9% AT gH  FATSX | T WY
W e ¥ gew @ daw § 7

He hag not protected. H, has not pulled up
the Chief Minister The Prime Minister
should have pulled up the Chief Minister.

SHRI YOGENDRA MAKWANA: It is not
the Congress (I) Chief Minister who ha; made
this statement. It is Shaiza who has said it.

SHRI YOGENDRA MAKWANA; It is
not the present Chief Minister.

ot &t Y T AT
Al ®faw afgg 0 0z
a1 oFar F  faers ) weRfad av

q—,ﬂ:f% It is anti-national.

SHRI YOGENDRA MAKWANA: It is the
past Chief Minister, Shaiza, who has made
this statement.

SHRI G. C. BHATTACHARYA: The
present Chief Minister has made it.

=t @t T AMTHT  gTeaFaT
afer | @am g wamfa oA
M E AT GSrEE F 1 wOES

AT OIEFWE ®IAT ATEd a9
o7 ZHTE FoAT i F )

7t Femata TTET 29 | T
far 7 Femd
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SHRI G. C. BHATTACHARYA: The
present Chief Minister has made the
statement and it has been published also. It
is a sorry state of affairs.

ot Tt T ;. wifgE AT A
F@gr & «iry qifsa § zafaa oz a7
T faar g
SHRI YOGENDRA MAKWANA: My
information is what I told you. When he

contradicts it, I assure the House that I will
'find it out.

SHRI RABI RAY; Has he gone through
the statement?

SHRI YOGENDRA MAKWANA: No.

SHRI RABI RAY? Why notf Today we
are discussing the "North-Eastern
secessionist movement.

AU I U G
afra A FTEnE s § 1 wR
7 g7 Ao wides # agmar
W E Ay gl agE & IR A o
ATAT E | AT T TR WER AL AT
& 5 amd 9T g TE T AW
¥ 9gw F4 ? Ag WL @ g -

Why has he not come prepared?

SHRI G. C. BHATTACHARYA: And, Sir,
he does not know that the Chief Minister is
supporting openly and publicly the
secessionist movement.

MR. CHAIRMAN; I cannot ask him to
give the reply which you want.

SHRI RABI RAY: Not what I want, but,
the point is, what you want. We are
discussing the secessionist movement in the
North-Eastern region. (Intemtptions). Please
hear me, Sir, for a second. We are discussing
at the moment, the subject under discussion
is, the secessionist movement
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in the North-Eastern region and Manipur
comes within that region and the Chief
Minister is on record as having said this and
all the Delhi newspapers have carried his
statement. I do not understand how the Home
Minister can go on saying continuously that it
escaped his notice. How can it escape his
notice? How is it possible? How can it escape
his notice?

SHRI G. C. BHATTACHARYA: Sir, I
want to know whether he is speaking in his
personal capacity. He always replies as if he
is replying in hia personal capacity. What
impression the whole country, the people
outside, will have when a Chief Minister is
openly supporting the secessionist movement
and the Government is net doing anything?
(Interruptions).

SHRI JAGJIT SINGH ANAND: Sir,
people who have been given a chance are
intervening again and again. (Interruptions) .

THE LEADER OF THE OPPOSITION
(SHRI LAL K. ADVANI): Sir, it is not
merely on this specific question relating to th,
Chief Minister's statement, but even otherwise
it seem” that the Members are very much
exercised over this secessionist movement in
the Nbrtti-Eastern frontier region and the
Minister ought to have done his home work
well. Perhaps it would be better—it is already
1 o'clock—if we continue this debate, a full-
fledged debate on thiy particular question,
later because a number of Members are
interested in it. We can have it after the Home
Minister has gone through it in detail and
comes prepared for it.

MR. CHAIRMAN: I think it would be
better if the honourable Home Minister were
present here...

SHRI LAL K. ADVANI: Yes, Sir. Thank
you.

MR. CHAIRMAN:... .because this is a very
serious matter.

[RAJYA SABHA]
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SHRI G. C. BHATTACHARYA: Thank
you very much, Sir.

MR. CHAIRMAN: It is a very serious
matter and it seems that the House is not
satisfied with whatever has been said and,
therefore, it would be fair, as Mr. Advani has
said, as the Leader of the Opposition has sug-
gested, if we have a proper discussion on a
very important question. (Interruptions) .

SHRI RABI RAY: Next week, Sir.

MR. CHAIRMAN: We cannot shut our
eyes to this.

SHRI LAL K. ADVANI: Yea, Sir.

MR. CHAIRMAN: We cannot shut our
eyea to this.

THE LEADER OF THE HOUSE (SHRI
PRANAB MUKHERJEE): In that case, Sir,
the calling-attention motion will continue?

SHRI LAL K. ADVANI: It need not. It
may end here and we can have a discussion
later on.

MR. CHAIRMAN: We can have a full-
fledged debate on this.

SHRI JAGIJIT SINGH ANAND: Sir, those
who have to speak have been left out then.
There are two way, now. One is this: LelPthe
Minister come here at 2 o'clock and let the
calling-attention motion continue. The other is
that there can be a full-fledged debate. If you
are suggesting that, then the calling-attention
motion today must be finished. It has
happened twice before. It happened on the
first day and it happened on the second day
also when the calling-attention motion was
managed like this after two or three people
k*<J made their contribution.

MR. CHAIRMAN: There are only two
more names. One is Mr. Pant and the other is
yourself.

SHRI JAGJIT SINGH ANAND: After
that. Sir, you accept th, honourable Leader of
the Opposition's suggestion for a full debate.
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MR. CHAIRMAN: I don't think that Mr.
Anand will be satisfied unless he is heard. So,
I think we will continue the calling-attention
motion after 2 o'clock for 15 minutes.

ﬂ?fmwm:%ﬁw,m"{mﬁ
fafuz = fifed @

MR. CHAIRMAN: I would request my
worthy colleague not to give more than 15
minutes because the Private Members' Bills
ar, to come,

SHRI JAGJIT SINGH ANAND: How is it,
Sir—excuse me, Sir, kindly; you were not
here that day—the other day, on a calling-
attention motion two Members, who belong to
no group, got one hour and ten minutes? (In-
terruptions) .

MR. CHAIRMAN: I know.

SHRI JAGIJIT SINGH ANAND: But now
you are saying that it should be finished in 15
minutes. Fifteen minutes for two Members?
There should be some fairness in the dispen-
sation of justice. I would abide by whatever
you say, even if it is 5 minutes, provided it is
for everybody. What has happened, Sir? It has
happened day after day. It happened the other
day and it happened yesterday when Mr.
Kalyan Roy had to physically stop the
proceedings of the House. Now, only two
Members are left and we have to finish within
fifteen minutes? (Interruptions). Members
who have already spoken get a chance again.

MR. CHAIRMAN: Mr. Anand, do you
realise that the first person, Mr. Bhattacharya,
will have more to say and the others who
follow will only repeat some of the things?
More time was given to him to draw attention
in a broad way and then to others.

SHRI JAGIJIT SINGH ANAND: I am not
criticising him, Sir.

MR. CHAIRMAN: The House stands
adjourned till 2.30 p.M.

The House then adjourned for
lunch at one of the clock.

11 RS—6.
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The House reassembled after lunch at thirty
three minutes past two of the clock, Mr.
Deputy Chairman in the Chair.

MR. DEPUTY CHAIRMAN: Calling
Attention. Mr. K. C. Pant".

SHRI K. C. PANT (Uttar Pradesh): Sir, [ am
very glad that the Home Minister is here. And I
think I would reflect the views of the House
when [ say that this question which we are
debating—the problems of the North-East, in
particular the secessionist movements in that
region, merit the attention of the Home
Minister. Sir, it would be dangerous if there
were any sense of complacency in the Gov-
ernment in regard to the developments in that
region. Sir, the North-East is a sensitive area. It
is a border region; it has international
boundaries with  Burma, China and
Bangladesh, and it has had certain pockets of
insurrection, ever since Independence. There is
a history of years of insurrection and violence
in certain areas. The numbers involved have
been small. Nevertheless, because of various
reasons, amongst them the interest taken by
some foreign countries in adding to the
destabilisation of this area, this kind of
insurrection is continuing jn certain pockets.
Sir, a question was asked about the foreign
missionaries and intelligence agencies in that
area. I would not ask any details about in-
telligence work because I realise that the
Government has limitations in furnishing
information about intelligence work and
agencies of other countries. With regard to
foreign missionaries, there should be no hesi-
tation on the part of the Government to furnish
to the House the requisite information. Sir,
there is absolutely no compulsion on anybody
in that region to give up his way of life. It is a
region which has a rich tapestry of culture,
many religions different tribes and very
colourful people. In that region, Christianity is
also an important religion. I think that the
secular-minded people of this House would
have absolutely no objection
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whether anybody is a Christian or a Hindu or a
Muslim or whether  he belongs to some other
religion. The question of Christian
missionaries is a very complicated one. Some
years ago, the  Government had taken a
decision—I say this because I was in the
Government at that tim«—that &+ number of
foreign missionaries, not local or Indian,
should be reduced in a phased manner. I
should like to ask the Home Minister whether
there are any foreign missionaries left now. If
so, how many and where and whether that
decision to phase them out has been followed
up over the years? The region is rich in
resources as has been said by some of my other
friends and the people are hard working. They
are brave people in many ways. They are
simple people and that is why one has to be
careful about two things. Firstly, we must
have economic development and in-
dustrialisation. But we must also make
sure that there is no exploitation of the local
people.""BOLtIf these things must go side by
side. We should be sensitive to the
peculiar problems of that area. I think that
one of the problems in th, past has been
that'there have been very few contacts at
various levels between the people of that region
and the rest of the country. They have felt
isolated and negjected. Whatever the Govern-
ment may be, there should be active promotion
of inter-change of visits between that region
and the rest of the country. I am sorry to say
that many Ministers do not visit this region.
Many  Ministers perhaps have not seen
Mizoram, for instance. It is not something
which can be tackled enly at the Government
level. Tourism must be developed.
Communications must be improved.

SHRI BIPINPAL DAS (Assam): Some of
the Ministers have not visited even Assam.

SHRI K. C. PANT: For that matter, some
Ministers have not seen even Chandigarh.
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SHRI L. R. NAIK (Karnataka): Have
you visited that area?

SHRI K. C PANT; Certainly, I have visited
it. I say all this not by way of criticism. I say
this because I feel that people in this area fee!
isolated. I know that they feel neglected. I
know that in Mizoram the word for an Indian
is outsider. That is the normal way in whlph
they refer to an Indian. It is very easy to blame
them for this. But we have a responsibility to
get closer to them in order to understand them.
That responsibility is more of ours than theirs
because they are in a cut-off region, they are
in an isolated region. Therefore, Sir, without
going into this aspect further, I would like to
ask specifically about one question which has
been raised earlier. That is, what is being done
about the harnessing of the Brahmaputra as a
total concept because it will change the
economic face of the entire region. There was
a Master Plan. I would like to know whether
the Government has given any attention to this
Master Plan and whether anything is being
done about this. This is my specific second
question.

Sir, I am glad hat a Committee hu been
formed at Delhi, a Committee of Ministers, to
look into the problems of that region. I should
like to make a suggestion that the Governor of
the North-Eastern Region should also be
associate with this Committee. He should be
called from time to time because he is a
common Governor of all the States in the
region. He is the Chairman of the North-
Easter* Council and, therefore, his association
this
understand the problems much more clearly

will make Committee of Ministers

than otherwise.

SHRI G. C. BHATTACHARYA: But
not the present Governor.

SHRI K. C. PANT: I am not talking about
personalities. 1 am talking
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about institutions. I do not share my
friend's bad opinion about the present
deteriorated,

SHRI G. C. BHATTACHARYA: But
under his regime, the things have
deteriorated.

SHRI K. C. PANT: So, let us agrea to
differ. Sir, the other point is ".his. Committees
are all right. But the real issue is as to how
much more money is the Government
prepared to give to the Region and how is the
Region able to absorb the extra money which
is allotted to it, and to what extent is the infra-
structure ready to absorb more resources. My
own feeling is j that committees solve the
problem only to a certain extent. But more |
resources need to be allotted to that area.

Sir, my friends have referred to a number
of questions. I would like to refer to one other
general question that a number of Inter-State
boundary disputes have been hanging fire for
a number of years. And, I think, that in the
present disturbed situation, it is necessary that
the Government's attention should go to these
outstanding problems lest at some point of
time they should add to the general turmoil
and confusion in that area. The sooner these
problems are tackled, the better it is for that
region. And, I think, the various Chief Minis-
ters will help in this process if they are
approached by the Government at this stage.
Recently, Sir, I understand that there was an
exchange of fire between Nagaland and
Arunachal Pradesh over a border issue. You
yourself know, Sir, from your own experience
that there are border issues which are
outstanding. I know the complications but, I
think, these problems should not be allowed
to hang fire for so long that they explode into
violence on either side and then engulf the
entire region.

Now, on Mizoram, I would like to
know whether any pockets of insurgents
ar, left in Burma still and if so, the
number of these who are still in Burma.
And also I would like to
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know the number of persons in different
Stales who are still taking to arms and whtr
are stm wedded to the idea of violent
inftufrectian against this country.

Sir, ori" the question of Assam and
Meghalaya, I would .not like to go into the
foreigners' question here. That issue has been
debated here separately. But I would like to
point out that the trouble in Assam has added
a totally new dimension to the problems of
this region. As I said earlier, this region has
faced many problems since independence.
But over the years, specially after the creation
of separate States, things had settled down
and there was a distinct improvement in th,
atmosphere. But now with the turmoil in
Assam, a new dimension haa been added to
th« problem of the entire region. Assam has
always been a bed-rock of nationalist
sentiment in that region. Assam has been in
the mainstream of the national struggle for
Independence. Assam has thrown up many
all-India leaders. And now with the
turbulence in Assam, the problems have
become more complicated. Therefore, the
new wind of destabilisation which has now
become evident in Assam must be checked
before it becomes a whirlwind which
involves the entire region. Therefore, a; I said
in the beginning, it would be dangerous to be
complacent about the developing situation in
the North-Eastern area today and it is vital,
absolutely vital, that the Government must
bend its total energies to sort out the
problems of Assam and the entire region
quickly and a« there is a good amount o*
response from the students and others there,
on, must take full advantage of that to see that
the situation is not allowed to go on
deteriorating over a period of time. The
economic blockade in Bengal is a most
unfortunate development and it must be
condemned because it adds an unnecessary
irritant to the situation. I hope that all right-
thinking people will condemn it botk in
Assam and Bengal and all same elements will
see that this kind of a thing is not allowed to
happen and
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that there are no repercussions in Assam. I
would appeal to the people rtf Assam not to
allow this particular incident to exacerbate the
feelings in Assam at this particular delicate
moment.

Sir, the other day I read that in Tripura also
a movement to expel foreigners has started.
This again has a dangerous potential and one
must see that the Government of Tripura and
the people of Tripura are helped, whatever th,
political complexion of the Government there
at this particular momehT oTtime, to see that
this problem also does not a"3d to the general
confusion in that area, which is growing.

So, Sir, I come to a few specific questions.
The first of these is related to China. I think
the Minister of State did not answer this
question though Mr. Bhattacharya asked this
question very specifically, and it is an
important question. China had been giving
training to various insurgents and had been
giving arms to them. Is China continuing to
do this even after they have said that they
want to improve their relations with India?
Are they continuing to do it or not? This is a
vital questions from the answer to which we
can judge the general approach of China
towards this country and find out whether
there has been any change corresponding to
the professions of friendship, which we would
like to think are correct. The other question
is...

SHRI G. C.
Bangladesh also.

BHATTACHARYA:

SHRI K. C. PANT: Yes, though
Bangladesh ,i; of a different category, if I
may say so. (Interruptions),

Sir,' the other question is and I am sorry to
say that that question has perhaps not been
fully appreciated by the hon. Minister, Mr.
Makwana, that for the first time perhaps the
various rebel movements in the North-East
are seeking a focal point in Assam, a
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certain group in this movement in Assam. It is
a small group and it should not be confused
with the general movement at all. It would be
a folly to do so an”™ it would be twisting the
whole perspective, if one did so. It is a small
group and this group is trying to establish
contact with other secessionist groups,
however small they are, in other States. I think
the Government will not only take cognisance
of this thing but will do something about it
because, as I said earlier, if this spreads to
Assam the situation becomes far more
uncontrollable. (Time bell rings) Sir, you have
rung the bell and I do not want to exceed the
time. Concretely speaking, may I ask, has the
Government thought of any initiatives, plan of
action or blueprint of action to approach the
problems of the North East, in particular this
present turmoil because from what I have
heard in the replies given to the questions so
far, there is no glimmer of a policy, there is no
apparent appreciation of the seriousness of the
situation and the need to take the House and
the country into confidence, that the Gov-
ernment intends to approach the problem in a
certain manner? There is so much anxiety in
the whole country today on this question that
a clear answer on this point will be a source of
great satisfaction to the country. Thank you.
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1 SHRI JAGJIT SINGH ANAND: Mr.

I Deputy Chairman, Sir, first of all, the
dimensions of the problem are Ml decreasing
but increasing and in the North East what is
coming up more and more is the will to defy
with greater vigour the Union Government's
policies. I agree that those policies to day are
those of peace and integration. But the Union
Government should be well aware of what is
coming. Why do 1 say so? I say that because
evidence of it is found ia the total isolation of
all the national parties and the local leaders in
Naga-land, Manipur, Mizoram and even in
Assam now. The hon. Home Minister is well
aware of it. An idea runs very deep in Assam
and Manipur that they are a colony of the
Indian Republic. This is being freely talked
about in both the States. All this I have quoted
from the Indian Express of only 10 days ago
when their special correspondent visited those
States.

Th, first thing I want to say is, after all
somebody has to bear the
responsibility for this.

For the last three decades and three years,
our country has been independent. The
Congress Party has been ruling; the Janata
Party has been ruling; and then after that there
was an interim Government. For 33 years we
have ruled this area in a manner that it has got
more deeply ingrained in those people that
they are » colony and that India is not looking
after them. ft I This is something which our
Government has tp answer for through deeds.
Then, Sir, T would like to tell the hon. Home
Minister, who was not here, that the problem
is not so simple. Appeals will not do. The
problem has been running sore. It is true that
during the rule of the last but one
Government, that is, the Congress
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[Shri Jag jit Singh Anand] Government
things had been better in certain measures.
But in terms of national integration, in terms
of looking after the sensitive areas, that is the
North-East, the record is very bad, very bleak.
That record you have inherited. And after
inheriting that record you have tried to make
some attempt to defuse the situation, to attend
seriously to these areas in order to work out
some sort of consensus. But please do not be
complacent. Things are not going to be rosy.

The hon. Home Minister was not here when
Mr. Kalraj Mishra spoke. He spat all venom. I
am saying this with all responsibility. He was
stressing for 1951 as the cut-off point. At a
meeting of all party leaders called by the
Prime Minister recently the consensus
emerged as 1971. Although this concensus
has no scientific rationale, no scientific basis,
for the sake of agreement, except the Janata
Party—I would say except the RSS-Jana
Sangh part of the Janata Party —we veered
round 1971 in order to take the country
forward.

Now Mr. Kalraj Mishra has said that 1951
should be the basis. Now, I ask why should
1977 not be the basis when two elections took
place in 1977 on the basis of electoral lists,
both Lok Sabha and the State Assembly. Now
that Assam also has been drawn into the
vortext of this movement over the last two
months calls for serious attention. Therefore, 1
want the hon. Home Minister either to
contradict or confirm the statement printed in
the Dainik Basumati of West Bengal, the
statement of Com. Nripen Chakraborty, the
Chief Minister of Tripura. He said that while
he was at Delhi recently, in his talks with the
Prime Minister, the latter specifically named
RSS as the force behind this agitation. I want
him either to deny or confirm this. And if he
keeps in mind what Mr. Kalraj Mishra hat said
he cannot go away from here with
complacent appeals
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to the goodwill of the Janata Party You
should know these people for what they are.
This is my first question.

Mr. Kalraj Mishra talked of KGB and CIA
in the same breath. This is the dirty trick of all
those who want to hide the shameful faces of
the foreign forces which ar, out to disrupt our
country, which from the very inception of this
country have bee* there to disrupt and to
partition our country. They wer, not satisfied
with the first partition of the country into
Bangladesh, East Pakistan and West Pakistan.
Why I am raising this question is because the
Coupland Plan is well known because the
attempts of the Americans and the Chinese to
have access to the Bay of Bengal a govern-
ment near the sea, a government which will be
anti-India has failed. Bangladesh did not fall
int, the trap. Bangladesh has not fulfilled their
aspiration. Despite several reversals the pro-
Mujib forces in Bangladesh, the Awami
League, still continue to dominate the political
situation in Bangladesh; they are favourably
disposed towards India. And it is in this
context that th, imperialist conspiracy has gone
further ahead. I want to ask the hon. Home
Minister whether he is not aware of the visit of
Mr. Goheen, Ambassador of America, to this
region along with th, CIA agents? Is he not
aware that his visit has led Assam into the
vortex of this trouble. Therefore, it is no use
mixing up issues, the KGB ,nd others. What is
the record of the CIA in this country? What is
their record in relation to Kashmir itself, in
relation to Goa or other places? Sir, Russia is
one country which has stood by us in defence
of our sovereignty, in the defence of national
integration. Now the Chinese have joined the
imperialists to disintegrate our country &e»
cause a big country if it remains as it Is cannot
be swallowed, "Hien, S(r» he talked of
deploring  ths moTemMtt and  the
countermovement. j want to ask him:  who
launched the mov$-
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ment? Is it that the Congress (I) Party itself
continues to indulge in a sort of movement
which was denounced by the Prime Minister
herself— obliquely denounced, I would say,
not openly—two days back and the next day
the Congress (I) youth wing with Subroto
Mukherjee and others, organised a still bigger
movement there! Now, will the Congress(I)
give up this situation of hunting with the
hounds and running with the hare— whatever
be the phrase? It is the Congress (I) in Assam
which is trying to support these tendencies
vociferously and chauvinistically and it is the
Congress (I) in West Bengal which is trying
to overcome . . . (Interruptions) 1 am saying
with all responsibility and I would not like
these interruptions.

SHRI BIPINPAL DAS: It is not true.

SHRI JAGJIT SINGH ANAND: It is true
looking at the way you came to instal your
Government for a narrow gain. I repeat that the
Con-gress(l) is playing one gam, in Assam and
another in West Bengal. It is trying t, be
chauvinistic in Assam because this State has
great democratic traditions with strong left
movements. This State uptill now had y no
counter-agitation. This is a State where despite
the left government, despite the CPT and CPM
forces, despite the Bengalis being the targets of
the Assamese, there was no counter-movement.
We did not find a counter-movement there. Now
which are the force in Delhi behind this
movement? Obviously it cannot be Shrimati
Indira Gandhi. Which are the forces within the
Congress(I) which are going to split the party
into four facts on certain questions and two on
the sensitive question of defusing the situation?
When in all seriousness attempts have been made
both by the Prime Minister and Giani Zail Singh,
the Hom, Minister, to defuse the situation, what
are the forces in Delhi—the Home Ministry must
be
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knowing—within the ruling party which are
instigating the youth wing forces of West
Bengal to change the situation worse. In this
situation, I would like to ask the hon. Home
Minister whether he is prepared to clearly
come forward—because in this House there
was contradiction; whatever consensus has
been reached has been, largely because the
Prime Minister called th, Opposition leaders
and other party leaders—with concrete steps
he propose to take to build up on that
consensus, to carry that consensus forward, to
see to it that without mincing words those
who are responsible, wheher they are in the
Congress (I) or the RSS, who are out to
disrupt are squarely denounced so that this
northeastern situation which is full of
dangerous propensities and possibilities is not
further worsened.

Now my specific questions are: (1) Does the
hon. Home Minister stand for what has
appeared in Basumati, that the Prime Minister
herself named the RSS a; the organisation
behind it, while talking t, the Chief Minister
of Tripura. (2) Is the Home Minister— he may
not S° into details—prepared to make a
statement as to which foreign powers and
which foreign agencies are actively involved
in it so that the attempts of all such people
who are all out to disrupt the country are
foiled. Is he prepared to name them? i am not
for creating bad relations or for worsening the
relations. But the question involved is that
there is an attempt to disintegrate the country.
So name the powers and agencies who ar, out
to disintegrate our country in a manner even
the people of Assam would not like because
Assam, as was correctly put by a previous
speaker, gave very big leaders to the nation.
Assam has never been affected by the type of
secession movement which is carried out in
other places. If that is so, why is it that this has
caught up in Assam? Who are the peopT.
behind this in Assam? Which are the forces eveH
trving to get the Assam yO"th to their training
camps outside? ' Whettue It to
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[Shri Jagjit Singh Anand] one country or
another, we would like to know who they are.

Lastly J would say: Is the Minister prepared
to name the forces in Delhi which are
instigating the forces in West Bengal—within
his party—with a very base motive? I must
spell it out. The motive is to create a law and
order situation in West Bengal and t, create
conditions where the West Bengal left front
Government, the present forward-looking
Government the pro-people Government, after
the Assembly elections in nine States is over,
can also be toppled. This is a dirty game. Now
is he prepared to name the forces and guaran-
tee that such dirty games which go at the very
root of integration of the ecountry will be
foiled.
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SHRI JAGJIT SINGH ANAND: Why is he
side-tracking?

SHRI SYED SHAHEDULLAH (West
Bengal): How does he absolve himself of his
responsibility  towards Mr. Subrata
Mukherjee, so long as he is the leader of the
Congress (I) there?

SHRI JAGIJIT SINGH ANAND: What a
compliment from the RSS to the Congress (I).
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MR. DEPUTY CHAIRMAN: Mr. Anand,
please do not interrupt. We have non-official
business to attend to, after alL
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% T A wT= AZT 7T q0 99 A1 3H
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T a1 At T, aE HE A @
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w W Ty o Ity o, g
UL a9 A AT A & HI A m
wiff ager FT qATT TET qEAT T AW_v 0
@IE | WA a%w w1¢ Fafaws gowr srava
€Y & §FT | WU HIAAIT gITEy wrE
AT ¥ §%A g1 a gW ST I9q dre
1 g o g OE & 3 fr wm
A gur av gt g gl

=it ofto ®o weered  : ag )
IR FIWTEAT  §, ATIRT AT Sy
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& W ot _geaTe J% 1 @feT aw aw
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$q%T F18 Sarg qgl fAer wEwr o A
FIE Fg @war ¢ fF i gger g€ AR
1 ®IE Fg qwar ¢ & wey 9w gur |
$Z0ET gigedl &T AT 99 Sl A
JEMET AT | Ag Agd &1 AgeAYOr waATA
g\ SMd g@EIH 4 IAF AN &
F & AT 1 € AT TARTA 37 F 10790
1T O 9T a% g0 g9mT @ O£ )
afgw arnee 51 F1E FET &1 M v,
gt T 91 | 37 agd wel 91 99
T g TE g 2T gEr wiaat
FAEEA AT @I g | T AHA A |
iavarg fewman g & foar #1 #1€ am
A8 & A A o fae
ST |

SHRi LALSAWIA (Mizoram): Mr. Deputy
Chairman, I am grateful to you for giving me
this chance to speak. Our subject today js very
sensitive and, therefore, T would not say
*many things. But I would like to make some
points about Mizoram, first of all.

We all know that Mizoram is very far from
Delhi. Most of us do not know the root of the
trouble there. First of all 1 would like to
mention that it was due to the negligence dur-
ing the famine that took place in 1960. The
people not only felt the negligence, but the
negligence still continues. At that time ther,
was no proper contact between the Centre and
the State. From that time this uprising came
into being. Unfortunately, the Centre took ,
wrong step by .-rending the Army people to
Mizoram. They committed all sorts of
atrocities. It is unimaginable how these took
place. Many villages were shifted and groping
was done there. When a village was shifted,
the Army people did not allow the poor village
people to carry with them their paddy,
clothing, etc. They were not allowed to take
anything. They were shifted to other villages
30 or 20 miles away at gun
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points. They lost all their belongings, which
means that they had to start their lives from
tke beginning. This was worse than even
death. I do not think this has ever been
experienced in any part of India.

Here we talk of atrocities in many places. I
have been keeping quiet listening to these
because all these atrocities which had. been
mentioned here in this House are nothing in
comparison with the atrocities we had in our
place. Of course, to these atrocities we were
used. We were used to them and whenever it
happened here and there we did not do
anything and we could not do anything
because the Government never took care of
us. Till today, there has never been any
inquiry. It is always stated from the
Government side that all these incidents had
been caused by the MNF; but it had never
been proved. Regarding the secessionist
movement also, mention has been made of
Mizo-ram. But, in the case of Mizoram, the
leader of the underground movement, Mr.
Laldenga is here now in Delhi and he is kept
as a hostage waiting for talks with the Prime
Minister which we feel should be held as early
as possible, i understand that his cases were
also ty be withdrawn. I do not kno,, how far
they have been withdrawn, j was told that he
is still going to the court. Regarding our pre-
sent Chief Minister, my friend, Mr Rabi Ray,
made a mention of his loyalty. Of course, he
was a brigadier in the army and he should
have been loyal. But, when he came out, when
he came to Mizoram, he had a soft corner for
the MNF people. He started the Human Rights
Committee. He formed the Human Rights
Committee of which I was also a member.
Then he did very well. But, yhen the emer-
gency came, he was arrested. When I asked as
to why he was arrested, 1 was told that he was
the man who encouraged Laldenga who came
to India for peace talks, not to put down arms
and, most probably, that was his loyalty. And,
Sir, he submitted as the President of the
Human Rights Com-
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[Shri Lalsawia] mittee many cases of
atrocities. Of course, i quite appreciate that.
But, in spite of that, his son was in the MNF
for a long time. Only recently h, surrendered
and, when the emergency came the brigadier
was arrested and was kept in jail. When he
came out of the jail, the Janata Government
used him to fight against the MNF and, at the
same time, his son had already surrendered.
That was why he could fight against the MNF.
It was in the papers also. The Government has
now found a leader who would fight against
the MNF. In my opinion, Sir, this MNF
movement cannot be stopped or this sort of a
movement cannot be stopped by a strong-arm
policy.

Just one minute. There j; a great necessity
now for a talk with the Prime Minister.
Yesterday also we tried to meet the Prime
Minister to initiate talks ,ith Mr. Laldenga. But
up till now we cannot meet the Prime Minister.
So I would like to request the Home Minister
also to meet Mr. Laldenga. If the talk is still
suspended like this, jome obstruction also may
come into being again, because last time
there was a talk and it was sabotaged. It is
Brig. T. Sailo who recommended to th,
Government to snap off the talk. So the Janata
Government also stopped talking to him. And
up till now there is no talk. My people at home
are only waiting for thig talk. We want
peace, and I do not think there would be any
difficulty for the Government also to settle this
problem, because it has to be settled within the
frame work of the Constitution of India, and for
that purpose, Laldenga, the leader of the
underground, also came to Delhi a long time
ago, and now he is still waiting. He iy also
very restless now, because the talk has
not yet started. If he is still suspicious, why
not prove it, why not prove it at once? The
Prime Minister already committed that h,
should be sent back if there cannot be any
settle-ment.  So if there cannot be an, set-
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tlement, let him be sent out or let the Government
do whatever they wanted to do. But let it be
proved soon, otherwise there are some elements
who are trying to spoil all these talks which we
are very eagerj to have.

We have been having curfew also, since
last June continuously in Aizawl.

It is a very long curfew—from 9.30 to 5 in
the morning. Aizawl is still under curfew. It is
the longest curfew in India also. We are still
having that. It is up to the Government to see
and find whether there can be any solution
between th, M.N.F. and the Government.

One more point [ want to raise. The Hom,
Minister stated that there is one foreign
missionary in Mizoranx, which I am not
aware of. I do not know how far he would be
able to have influence.

So I would like to request the Home
Ministe, to see that an early solution may be
found by having a dialogue with the present
leader of the MNF Mr. Laldenga.

Thank you, Sir.

et e fag o gwmamfy o
frsirn & wew ot forr g
®WIH F qeEdt, dadr gt 8, i
At & | AE & garferd uw are
aEe AT AT g 9 W Y IE
A & 1% 6T T g aEy 07§97
T ATHAFA ANEE ALY F | ww T
UIH & T9FT T@T 94T £ 1 3«
TERT WO wal ¥ foe & #r O
TATT HeAT ¥ FATET & qweT &, 390
FIE IF AT 2, IAH FIE gE-NTE
7@ # et % o,y A
qET qEan.

SHRI LALSAWIA. He has
desire.

every
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91 oeara €, § IAET Fm FAT

1< qfF ga & a1 a1 ar A AW
7z ¢ fF gare 3w & Arg T &1
HIFAT T ATHGE & A9 | g1 AT I
ag &1 St fweuA E

wwit e fag o wEe wET T

fegefaa ¥
favna w@ar g—a=4r @) & f 9]
0% qEf & @y #afad gr, v s e
ot & & e Fear g1, Tad "’ Al
% foo gw dme # f gt mad
WX madwe F fadrs aus @—aigA
ferzema &1 oFar &t ;A FE AL
wgaT Wifer | SRS a1 A
ZWY &, Ty a7 wEt £, afew arw 0
AT T AGA A AA AT 1 AT H
g 6 srrae aam F o w-
A1 972 fow § F gw & fae o1 § AT
7w faerd & g 9w qET 7 SAEd
g FOA AT AN | gW agd
"W F W A TR fAwa /7 4
A1 3 T 97 fegea & farmd
T UR fegeam & @it & av faa-
AT *3 FH FL |

MR. DEPUTY CHAIRMAN: The
discussions on Calling Attention is over,
(Interruptions) Nothing more now. Shri
Advani.

REFERENCE TO THE REPORTED
LATHI-CHARGE BY POLICE ON
LAWYERS AND JUDGES m GWALIOR

SHRI LAL K. ADVANI (Gujarat): Mr.
Deputy Chairman, Sir, a very shameful
incident ha, happened in Gwalior yesterday.
Th, Home Minister is also here. I am gure that
all persons have taken notice of it. I have rea
J the reports in the press this raoWng and I
hav, inquired from Gwalior also. I have seen
the report
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that has been given by the Bar Association of
Gwalior. They have adopted a resolution i,
this regard also. A small incident started the
whole thing. An advocte named Mr. Garg was
called 'by his undertrial client who was in the
judicial lock-up. The client asked, "What
about my bail? Has anything happened?" Just
this one remark and one question. When the
advocate started responding to him, h. was
abused by a constable there. Then a couple of
constables beat him wup. Then another
colleague of Shri Garg intervened, whereupon
both of them er. beaten up. Matters had
gone this far when a police posse entered the
High Court building, went inside the Ba,
Association and beat up all th, lawyers left
and right.

AN HON. "MEMBER; Even the Judge.

SHRI LAL K. ADVANI: As many a 25
have been injured, two of them supposedly
seriously. I have seen a Gwalior newspaper
showing pictures of th, lawyers with heads
broken lying in hospital. Two Judge; sought t,
intervene. When they intervened, one of them
was hit on the wrist. H, was hurt. Another
Judge, by nam, Justice Naokar, was threatened
with a revolver by a police officer. All this
happened in the presence of senior police
officers. It is something shameful, something
disgraceful and no words can be too strong to
condemn this episode. Sir, I was not here
yesterday. But I read the reports in the press
this morning about what the Prime Minister
had said yesterday i, reply to a colleague of
mine regarding the need for sensitivity. She
extrolled the virtues of sensitivity without
being touchy about it. It was very rightly put.
But I wonder if all th, sensitivity in the
Government has come to be concentrated at
the summit, to such ,n extent that the rest of
the Government has become devoid (f all
sensitivity, all decency and all humanity. Only
four or five days back e saw the



